| OF THE GAZETTE OF INNIA

' --‘*--‘ﬁﬁ-ﬁﬂ--“-"ﬂﬂ“

To_BE PUSLISHED IN BN Ii SECTION 3(td

o - - T s s e S B T CRGh NS S SN A

Govement of Iy
Ministry of Finimce
Depapiment of Re

NEW DELHI, tb Q/ June, 1587
NOTIFICATION [b R
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In exercise of the pewirs cenferred by Slause

{uﬂ'.rm 5"5Pa¥ise te sactiem 193 of thé Inceawstax Act, 1961
scifies “11% IPBL

of 1961), the Cantral Cevermment rerelly sz
loni.s 2802 {&h—th Seriesg)” issucd sy the Igdustriall Develspment .
dank eof Indlis, !mba,y, for the purpeses efi the said elause-

Previded that the senefit under the {aid previss shall he
admlissible in the case ef trang"fer of such bends by endersmment
or delivery, if ihe transferss inferms the|Industrial Bevelepment
la.n.i.: ;i: India by registerei pest within a peried ef aixty days of
suc msTer,
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Te, 7.2 lﬂ__”éf Ne..275/ 33/37¢1T(l§ 5 Jr"'-}
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BIRECTOR
To GOVERWMIFT OF INBIA
 The Manager,
Gevernment of Inﬂia. rreas,
Mayepuri, NIW
e, _-______"__ {f oNew275/ 38/ 3?*,11'('1‘
=" NEW mz, the | June, 1987
Cepy ferwarsed tp:d |
pusnt Bank ef Indi

1e The Executive Birseter, Indnstrial Pey
Nariwan Boavan, 527, Timaye K Shah Maige Noariman Peinty
md z{haﬂ ;%; with reference te D,0,N 3856/!!.}1.!’.('0-16 )
.1 -
- The lan‘king Divisien, I.Fi.-I Ssctien,
Affairs, with reference té their lstte (1'*')/&5-15’.1
dated 3,12,1986¢ addressed ts ths Saecrethry 5 Financial
Cantrellsr, Industrial Pevelepment Bamrkief India, Jembay,
ek, The ﬁinistry of Law (Legislative Depar ent),iiw MM}B
with reference te their U*.O}.H.:,2323/3?- M dabed 5, ?.
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